RAJYA SABHA
Thursday, the 17th March, 2005/26 Phalguna, 1926 (Saka)

The House met at eleven of the clock,

Mr. Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS New rail
and bus links between India and Pakistan
*221. SHRI RAJ NATH SINGH:+
SHRI PROF. SAIF-UD-DIN SOZ:
Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) the details of the proposals for the new rail and bus links between India
and Pakistan;

(b) whether Government have examined its viability;
(c) if so, the details thereof;

(d) whether the security implication of such links was taken into
consideration before making such announcements; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI E. AHAMMED): (a) to (e) A Statement is placed on the
Table of the House.

Statement

New rail and bus links between India and Pakistan

During the visit of External Affairs Minister, Shri K. Natwar Singh, to
Pakistan from February 15-17 2005 to Pakistan, agreements were reached to start
bus services between Srinagar and Muzaffarabad, and between Lahore and
Anmritsar, including to religious places such as Nankana Sahib. Pakistan also
agreed to work towards early restoration of the Khokrapar-Munabao rail link.

T The question was actually asked on the floor of the House by Shri Raj Nath
Singh.
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These links would significantly enhance people-to-people contacts, which have
provided palpable support to the present process. Security implications of the above
links have been taken into account and passengers will be allowed to travel on them
oniy after due procedures and checks have been completed.
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SHRI E. AHAMMED: Sir, may 1. ...(Interruptions)...
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AN HON. MEMBER: They should not disturb the
House... (Interruptions)...
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SHRI A. VIJAYARAGHAVAN: Nothing should go on record.
...(Interruptions)... What is this?

st gurafa - MAS™ W Y/US Y S I...(@ag™)... It will not

...(Interruptions)...

SHRI RAJU PARMAR: How can you say like this? ...(Interruptions)...

*Expunged as ordered by the Chair.
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SHRI DINESH TRIVEDI: Sir, they should be more responsible. ..
.(Interruptions)... This is wrong.... (Interruptions)...
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SHRI E. AHAMMED: Sir, it is a very important question. I am ready to give the
answer, but they are not prepared to listen. ...(Inferruptions)... It is a very important
question. I am ready to give the answer. ...(Interruptions)...
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SHRI JAGDISH TYTLER: No; Sir, I have not said this.
...(Interruptions)...
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T A3 H1US RIS UL | ...(ALH)....

SHRIRAVULA CHANDRA SEKAR REDD" Mr. Chairman, Sir, the Minister is
making a running commentary, ...(Interruptions).. unfair comments.
...(Interruptions)...
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*Expunged as ordered by the Chair.
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MR. CHAIRMAN: I have taken notice of that.
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SHRI MANOJ BHATTACHARYA: He keeps putting so many
questions. That is too much.

ot QUTIfY : v fBFe, Uh fBFe | .. .(aum ). .. 319 Hel & &1 I8 ?
....(FGHH). ..

SHRI JAGDISH TYTLER: I did not make this statement. No; Sir.
...(Interruptions)... '
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SHRI E. AHAMMED: Sir, I hope, if the hon. Member would like to
know the special procedure that we have adopted in this matter, his grouse and
whatever feelings that he has expressed could be dispelled. Sir, for the
Srinagar-Muzzafarabad bus service, a special procedure has been worked out
for travel across the LoC, which would preserve India's principled position on
Jammu and Kashmir and also, take into account all the security concerns.

With your kind permission, hon. Chairman Sir, I would like to just
explain that procedure. Then these doubts will be definitely removed.
Application forms for travel by bus across the LoC would be available with
the designated authorities in Srinagar and Muzzafarabad In India's case, the
designated authority is the Regional Passport Offices in Srinagar, Ministry of
External Affairs. Further, the application forms would require information and
details, including photographs, as is normally required for a passport and a
visa.

The intending traveller on our side of the LoC would submit the
application form to the RPO, Srinagar. The application would be subjected

*Expunged as ordered by the Chair.
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to due verification on our side to establish the bona fides of the traveller. The
verified form would be passed on to Muzzafarabad through the immigration
control point at the LoC to decide on the acceptability of the traveller. Due
verification would be carried out on the other side. The verified forms would
be returned to the RPO, Srinagar through the same route. The returned form
would indicate those who would be allowed entry to the other side.

In the course of the actual travel, based on this application, an
entry permit would be issued by the other side at the immigration check
point by its designated authority.

it <o R H, 39 ordd oY STR @Y RIT Savehdl 2
...(TAIF). ..
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SHRI E. AHAMMED: Sir, I may be permitted to complete my
answer...(Interruptions)...he just now asked about the procedure...I am just
mentioning the special procedure. For travellers coming to J & K, from
Muzzaffarabad, the entry permit would be issued by the RPO, Srinagar, at the
immigration checkpoint at the LoC. It would indicate the number of days
allowed for the visit as well as the places allowed... (Interruptions).

MR. CHAIRMAN: Your reply has been circulated to all the Members.
(Interruptions)

SHRIE AHAMMED: Sir, I just want to explain that all their concerns with
respect to security have been taken into account. This is almost like issuing of a
passport. And it is also as much as like issuing of a visa. It will be called a
special application form and entry permit will be issued only after due
verification by both sides. There should be no reason for any apprehension
with respect to the security.

PROF. SAIF-UD-DIN SOZ: Sir, I congratulate the Government of India
on taking this bold decision, as also the Prime Minister, who considered this
question. Mr. Natwar Singh's contribution is also there. It is very timely. Here I
would like to put a definite question. But before that I want to tell this House
that this decision to open Srinagar-Muzaffarabad road has been very widely
welcomed in the State of Jammu and Kashmir. It has brought relief in the minds
of the people who got separated. I am
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happy that the Government of India has taken measures in respect of security.
Now, the point I have in my mind is that it is very good that Srinagar-
Muzaffarabad route will be opened very shortly. There are two routes which are
very important—Kargil and Skardu. That is very important for those backward,
illiterate and poor people...(Interruptions)

MR. CHAIRMAN: Please, come to the question. (Interruptions)

PROF. SAIF-UD-DIN SOZ: Sir, earlier there was a rail link between
Jammu and Suchetgarh. We want that there should be a road link between
Suchetgarh and Jammu as also a rail link. So my question is this. Will the hon.
External Affairs Minister, Mr. Natwar Singhji, consider and take this House into
confidence on Kargil-Skardu Road and Suchetgarh-Jammu Road?

2 TR : I8 9 FRTE Bl uReg H <Al TSI AT |
MO AP Ao 2 AR |
o wHTafy : A H AERT SAE S S

PROF. SAIF-UD-DIN SOZ: Sir, we want relief in other areas.

SHRI E. AHAMMED: Sir, I just want to say only one thing. There are
number of such proposals in Kargil sector, Jammu and Sialkot. The
Government would examine them soon after the Srinagar-Muzaffarabad route
has been assessed.

SHRI YASH WANT SINHA: Sir, the Minister of State, Shri Ahammed, has
explained to this House in detail the procedure that will be followed with regard
to the travel documents. He has not indicated, however, certain other things.
Therefore part (a) of my question is, which is the designated authority on the
Pakistan's side which will entertain the applications and issue the permits?

Part (b) of my question is this. Is it a fact that when the Indian traveller
goes to the LoC, he will be travelling in Pak-occupied Kashmir on the basis of
an entry permit issued by the Pakistan designated authority? And will it therefore
not amount to a situation where he will have some kind of a visa without a
passport? Arising out of this, is it a fact that this will strengthen Pakistan's claim
that the Jammu and Kashmir is a disputed territory and that the Government of
India has lent legitimacy to the



RAJYA SABHA [17 March, 2005]

authorities of Pak-occupied Kashmir including the Northern Areas?

SHRI E. AHAMMED: Sir, I do not think it will strengthen their claims
and legitimacy on the areas under their occupation. But, on the other hand, it
will strengthen India's stated position that we did not accept their demand for
local documents. They wanted only a local document. We said, "No, we
cannot". Why we said that local document was not acceptable to us is because since
1950, such documents were used to travel not only in Jammu and Kashmir, but
also across Punjab and Rajsthan borders. Therefore, we did not accept that.
There would be...(Interruptions)... I am coming to Pakistan...(Interruptions)...

SHRI YASHWANT SINHA: That was my first question: Who is the
designated authority? That was my first question...(Interruptions)...

SHRI E. AHAMMED: They have their own Director-General...
(Interruptions)...Sir, we are concerned about the designated authority that we
have decided...(Interruptions)...

SHRI YASHWANT SINHA: Sir, they must know as to who the
designated authority on the Pakistani side is. You are saying on 17th March
that the bus will be inaugurated by the Prime Minister on the 7th April and you
do not know as to who the designated authority on that side is.

SHRI E. AHAMMED: Sir, designated authority is the discretion of the
respective States...(Interruptions)...

SHRI YASHWANT SINHA: Who is it? (Interruptions)... Who have
they decided?... (Interruptions)...

SHRI E. AHAMMED: Hon. Member, I may just be permitted to say that
the only thing is whether the special procedure that we have adopted is
implemented or not. As per special procedure our designated authority is to do
our work and their designated authority to do their work... (Interruptions)...

SHRI YASHWANT SINHA: Is their designated authority the Deputy
commissioner of Muzzafarabad?

SHRI E. AHAMMED: It is a matter to be decided by
Pakistan..(Interruptions)...We are not to dictate them as to who should

10
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be theirs, and they are not to dictate to us as to who should be ours.
..(Interruptions)...

SHRI YASHWANT SINHA: Sir, this is breath-taking because the
Minister will not answer it and I am sorry that the senior Minister is just sitting
and not replying. I am asking as to who is the designated authority on the
Pakistan side.

SHRI K. NATWAR SINGH: This proposal was put forward by your
Government.

SHRI YASWANT SINHA: Yes, we are very proud of it. But we had
insisted that it should be done on the basis of passport...(Interruptions)...

SHRI K. NATWAR SINGH: Let me assure you that we have looked very
carefully at the discussions you had with the Prime Minister Jamali, their
proposals for having passport and your proposals. All these details have been
discussed ad nauseam and we are not recognising any local identity document.
Pakistan can decide who they want to designate as their authority. We are not
accepting on our side any document which we don't think is the right
document. That is the first thing. Secondly, the composite dialogue that you
started, we are taking it forward in every single area. And, the security aspect
was also mentioned. The Prime Minister, I may mention, has informed your
leadership about what has been done on this particular issue and every care has
been taken that in no way India's security or India's national interests will be
adversely affected... (Interruptions)...

MR. CHAIRMAN: Please take your seat...(Interruptions)...Please take
your seat...(Interruptions)...

ot geiga R W), #9 U eﬁ.aﬂ.mﬁ%rﬁqu@%*and
expect a specific reply . &7 3 “general editorial” STeTdY et STRAT ?
< (TIY)....

SHRI C. RAMACHANDRAIAH: When your Minister is not in a

position to explain, why do you shout?...(Interruptions)..He is not in a
position to explain, why do you shout?...(Interruptions)...

SHRI JANARDHANA POOJARY: He is a senior Member...
(Interruptions)...

MR. CHAIRMAN: The Minister is here with his reply. Please take

11
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your seat...(Interruptions)...

SHRI K. NATWAR SINGH: Sir, I am trying my very best to answer the
question. Even today, if people travel by normal route, it is okay. They would go
on the basis of a Pakistani visa. So, persently, neither is there any compromise
nor a change. What I am trying to say is that, please read the interview that
you gave in October, 2003 in which you waxed eloquence about the marvellous
thing that you were doing on Indo-Pakistan relations. Please read it.

SHRI YASHWANT SINHA: What has that to do with this?

SHRI K. NATWAR SINGH: It has everything to do with it
(Interruptions).

SHRI YASHWANT SINHA: I am not opposing it. (Interruptions) He is
diverting the attention... (Interruptions) 1 am not questioning the process.
(Interruptions) I am asking a specific question, and I want an answer.

M0 W 29 WSN : IR, 59 FaTd § 25 e Napa e e | ...(aem ). ..

SHRI K. NATWAR SINGH: Sir, this is a very extraordinary situation. We
are supposed to answer who will be the Pakistani authority... (Interruptions)...

SHRI YASHWANT SINHA: You will be recognising Pak-occupied-
Kashmir if we accepts anything that Pakistan says. THIX qrferamie &1 SN

272 39D Bis AT T2l B, fhft e Y g AT 981 & | RTSa R B ' ?

1 am not only disappointed, but also amazed at his reply. (Interruptions)

SHRI K. NATWAR SINGH: Let me very politely say that I entirely
return your compliment, what you have given me. I am amazed and also
disappointed by your compliment. Let me tell you one thing sincerely. The
Chief Minister of Jammu and Kashmir telephoned the Prime Minister and came
to see me in Delhi to say that he welcomed this step, the people of Jammu and
Kashmir welcomed it and the whole of India welcomed it.

SHRI JASWANT SINGH: Mr. Chairman, Sir, I had really no intention of
either seeking any clarification or entering into this field, which has been
converted into an area of contention from the very beginning by the hon.
Minister, by traversing this question in a variety of ways. The question

12
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and its elements are very simple. I am sure, they are, in general, maintenance
of security, and there is no doubt that we are all committed to do it. We are all
concerned about security. I don't think that was the question at all. We have a
commitment, yet snide efforts are made as sarcasm by the hon. Minister. The
fundamental question still remains that, when it is, a passport officer on this
side, and a passport officer's system on the other side, when they would be
checked through Customs, and when you are making a beginning, then, why
have you moved away from the passport and visa, when in actuality, you are
doing everything that a passport and visa are required. Plus, what you are
doing is that you now say that any citizen of Pakistan from anywhere in
Pakistan, can utilise this method, coming to Srinagar via the Muzaffarabad
route, and thereafter, he has not the right to leave Jammu and Kashmir. We are
fully convinced about your concern about security. I don't think the starting
point of this discussion is that, and that is why, I find it strange when the hon.
Minister, who must really have the maximum information, answers the
question in this manner, because this permit becomes a very dangerous
instrument. Then that is why, all that we wanted to know is that when you
have shifted away from passport and visa, which, after all, is a method of
establishing identity, and a means of travel, what additional benefit has a accrued to
India? What is visa? Visa is granting a permission to travel. That is the essence of
what it is. when you have moved away from it, what my distinguished colleague,
Shri Yashwant Sinha, wanted to know is that, why have you moved away?
What additional political, diplomatic and security gains have accrued to India?
Have you done this elsewhere in this region? (Interruptions)

SHRI NILOTPAL BASU: Let us have a debate on this subject. I think,
within the framework of Question-Answer, we cannot really address all the
issues. We have no problem in having a debate. (Interruptions) Question
hour is not the appropriate forum. (Interruptions)

37} .. STEAIerdT : <SR 3iTh <1 STUIfSTer 1 781 aie e |
i} Feiad Riee1: I8 R ASTTe © 7 ...(FagH). ..

N} YR AR Tl : TR, 3 ARE A 8IS 81 Gl | =< faRIedt e
BT Ie T81 <1 Al 39 X8 A BISH e Al | ...(FauH). ..
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St FUTIf : S9HBT A1 SeE IR | L (G, 3R AT FagEd
B ST | 319 91l X2 8, ST dl drar= ST | 3119 9fST | 98 18U |
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A ...(TIYH). ..

it AT 99 : Fvd © I1 fSASeA ©, BH A A Ig 9aT a1
S | (). We  can't misuse the Question Hour like
this...(Interruptions)... Sir, if you kindly allow us to have a debate on this, we
can all participate. ...(Interruptions)... And this is an important issue.
...(Interruptions)...

2 Sra= 9% : I8 89 BT U1, I8 GITd 89K 2, Shicell | I8
AT AT 3Tl ST 7 I 2000 H T | 4R 2000 | &A1 HET [ MY GRS
3R TSI & I 3ATSY Al GBI Bl I8 H9R T8l o7 | ...(FaeH)... 39
&1 # a7 1€ g o | 79 =M wwt o1 % ... (auT). ..

Y eicaet 99 : W), AMYBT HRET AIRY | I§ FILIT & IT /9T ¥

Y Y75 18 : WX, T IR — IR I $SEN B 8 2 ...(TIeH)....
MR. CHAIRMAN : Let him finish .

it SrRra=a g : 319 3R UIe — vl Biel & d1 7l Brsl § 3N
WIRA &1, TAR Yoo DI FI1 BIIST Gl 8 SO 2 ...(aYH).....

SHRI K. NATWAR SINGH: May I, Sir, first, respectfully address the
distinguished Leader of the Opposition there? I do not have your gift of
obfuscation, and neither do I have your style of speech, fortunately, because
you know... (Interruptions) (Interruptions)....

SHRI YASHWANT SINHA: why is he saying all this?
...(Interruptions).. From the first sentence, the hon. Minister of External
Affairs has unnecessaarily started saying...(Interruptions)...
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2} erae a9 ¢ IR, ATl aR &4 A A1 ST 9901 <5 B
..(TAUT)....

Nt Jufa - S ARVT | @I, e AT SHR |
...(IYM)... I SINT | ...(FagT). ..

SHRI K. NATWAR SINGH: I will tell you ...(Interruptions)...
MR. CHAIRMAN: Let him reply. ...{Interruptions)...

SHRI K. NATWAR SINGH: Let me answer you. ...(Interruptions)... Let
me answer you. ...(Interruptions)... The people of Jammu & Kashmir have
welcomed the step, and that is all that is important of what you think.

SHRI YASHWANT SINHA: Is that all?...(Interruptions)... The people of
Jammu and Kashmir have welcomed it. Is that all? ....(Interruptions)... is that
all?

MR. CHAIRMAN: Dr. Farooq Abdullah ...(Interruptions)...Dr. Farooq
Abdullah.

DR. FAROOQ ABDULLAH: Sir, I would like to first congratulate the ex-
Prime Minister of India, Mr. Vajpayee, for starting a dialogue with Pakistan.
Then, I would like to congratulate the present Prime Minister for continuing the
same process of dialogue that was started by this side. Now, Sir, there is only
one problem. Let us be very clear on this. Are we, Kashmiris, Indians or are we,
Kashmiris, disputed? Please answer that. This is part one of my question.
Secondly, I would like of ask you, Sir, if you have read it that the Pakistan-
Occupied Kashmir Assembly has announced that only Kashmiris will be
travelling on this route, which means nobody from the rest of the
country...(Interruptions)...

Y 7t T Wom : FeIT T ?

DR. FAROOQ ABDULLAH: Maharaja of Kashmir might come, but
Farooq Abdullah will not travel because I believe we are all part of India. I will not
be; neither will carry me on the bus as these people did not carry me, nor will
you carry me. I want to make one thing very clear, Sir, Let me be very clear. I
have a lot of problems in my own party. Whereas we welcome this bus, you
have opened a new route, but for God's sake,
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don't compromise on India. Do not compromise on India. One day, probably, I will
get a bullet here, but being an Indian. And I hope you won't cry on that day; nor
would I want you to put flowers on my grave. I want to make one thing absolutely
clear that while we welcome this bus, please, if Mr. Farooq Abdullah has to travel
on a passport, why not a passport for a Pakistani from that side? Why should
Pakistan dictate to us that there can be no passport? Why cannot the Indian
passport stand correctly there?Please answer this though I welcome the bus. And
it is not Mufti who started the bus; it is your Prime Minister and my Prime
Minister who did this, and thanks to you diplomatic skill, you are able to do
this.

SHRI NATWAR SINGH: They have allowed anyone from India and
Pakistan including Jammu and Kashmir. You can today come to Delhi and
then go to Pakistan. As regards what you said, let me assure you; I am as
patriotic, an Indian, as anybody in this House, and I wish you 100 years of life.
More likely, you will put flowers on my grave than I will be on yours, because I
am 20 years elder to you. But the fact of the matter is that ycu have welcomed
this step. It is a beginning. We are going ahead with the railway line
...(Interruptions)... The question is, India's security, India's sovereignty,
India's nationality, will not be allowed to be compromised.

DR. FAROOQ ABDULLAH: Sir, it is not a question of Indian
sovereignty. I would like to know, every Indian would like to know, as to why
they would not accept our passport, the document that you and I hold. You
cannot travel to Pakistan without that document, or can I travel without that
passport.

SHRI NATWAR SINGH: Our distinguished Prime Minister is flagging the
bus on the 7th May I invite you to be there at the ceremony? And, I hope
...(Interruptions)...

SHRI YASHWANT SINHA: The question is: Will he be able to travel by
bus? ...(Interruptions)...

st wumfa - § wHea g ..@agm)... e e, e fiEe
<..(FaYT)...

St Teiga RieeT : IIRIF R, S Th W) U &1 9! Sd19 el fear 8
I ...(agH). ..
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st |umfy : SareT 8wt BN fF sHd SUR |l #R ol Sy |
(FAUF)... T 9577 9% g9t 7 81, 99 99T dF § 39 U Bl AT
BT G AR T BT FHY T PR [T S| ....(FEEH)....

it Fear g : # el gd ... (agm). ..
oY IUTIfY : 319 3T BIFST | ...(@GU™)... 96 TSV | ...(FL™). ..
2t S yarg ¥ : srexoiiy garafy oh, .. .(caugm). ..

Mt gumfy : v fide, e fide | .. (@aum)... dfsy, Ifsu |
...(FTHM)... TP AT, 319 98 ST8Y | .. .(GETH)... 091 9 HRY |

it ke Rl : 9 Wit aeim, Afes &9 81 ara wad |
...(TFEM).....

it Tafy : ...(@EEM). .. 39 il oifdh qaHET $© HET AT
2 ...(aU)... YS! UsH MAFRER &1 A i1 | ...(Faem™).... 39 I1sH
fAfRe o1 g oY | ....(aem™).... 95 STy |

THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman,
Sir, the hon. Members on the opposite side have raised many issues. The first
issue was with regard to the security of our country. I can assure you, and,
through you, the House, that all agencies of the Government of India, which
are concerned about the security of our country, were consulted, and they were
fully on board that the mechanism that we have adopted, in no way, poses any
danger to our country The second thing I do want to say is that there was this
reference about the use of passports or not. But we came to the conclusion
that we were essentially dealing with the human problem, the problem of
divided families. And I am satisfied with the fact that a particular document
being used for this purpose does not in any way compromise our rights and
obligation with regard to the State of Jammu and Kashmir...
.(Interruptions)...

it |umafer : 59 R g9t Rl L (@aam). ..
SHRI YASHWANT SINHA: Sir, what the Prime Minister has said is

not reflected in the......... (Interruptions)..
#t |9l ;- ¥ § 89 usd $E e g P s wR o=El B8Rl
...(TaYm)...
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i TA.UH. IAEGANRT : SIRHC B dP R Bl a8d ©
...(STIHT)....

St uTafey - 39 eI < @1 & fh 59 W) ==t 81 Sheelt L (g,

Next Question. Dr. Ramaswamy. (Interruptions)

it THO IHTT AR : TuTE |l F Sia19 AT €, T §, ofed R
aTel BT STdTd <31 AT 31T BT ...(FGEH). ..

37} QBRI B0 ST : AU Sl ... (L) ..

st wufy : »g fwr 2 ...(@au™)... <RIv M I8 WISy,
..(TGM)... T Ad SY...(AGUM)... dai S3Y,...(FFLH)... AT I8l
af3y ...(cagm)... § TE GG ...(FAIM).... 39 ST ... (@agH)... F
oy faes o e ® o e w20 St 3 tare e, facsr w2t i =1 off Stare
&= ...(caum). .. 39 7 919 gAY ...(FaEH). .. 9 e 7 5 T8, a8
A 91d 8, <ifeh # ®el b 3P SR F=l I ST ...(HAGHH).... 79 59
Y IE FATIT o B IS RIT § ...(GHH).... T 91§ H 8T ST,
A BTl [T ...(GHH).... TR FAZT ... (FAYH)...

SHRIJASWANT SINGH: Sir, with great hesitation ...(Interruptions)...

SHRI RAJU PARMAR: Sir, you have already called Dr. Ramaswamy.
...(Interruptions)...

SHRI JASWANT SINGH: Sir, there was a specific query.
...(Interruptions)...

it Feiaa Rieet : &9 Al 7 Wi [aTel ISTT, SR A BIg Sfarg
2T 31T ....(FIEH)....

SHRI DIPANKAR MUKHERIJEE: It is no longer Question Hour. It is

11:45 It is Zero Hour. And we are still on the first Question. What is
happening, Sir? ...(Interruptions)...

it |mafa ;2T M A 3MY S FST T ...(AAE).... MU T&
AHer Sor, N awg Tl gFf, S wHy SufRafa # o'l S
W (FAIF)... TR FIIH ...(FAUM)... RS I, S0 IHERAHT
. (TTHH)....

N axereE R gurafa S ... (cgaum)...
it UTIfY : 319 31T 98 T8V ...(FFLTH). ..
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N e R e fe gufa S o Te1 39 < T
...(ALT).... T8 B STTER T BT ...(HIHH). ..

4 T.Q9. IEQATerT : =il 5 Sl FaTel YBl, IqDhI Sd1d g1 S1g
.(IITH)....

it gyt : safeay #§9 oer f 39 W Tdt 81 S L (@agH). ..

SNt axetreE Rig : A= [uraf Si .. (aeTE)... 39T & SGaRI |
BATE ...(FAYH). ..

it mafey - 3y IfST a1 & . (aE). ..

# A WAR : AU FEl 6 P Tl SHBIA B AW
...(FFET)... T4 I IR — TR ISTIR & ...(FALYM)....

Nt Ul : T e A1t axFect IRV .. (FaeH). ...
37t 7S] IR : FHRT ST (agr). ..
Nt UMl : v e ®fhu.. (g ). ..

SNt SgAREOr qiftr : Gy S, T8 T B UhdT BT AT ©
...(aHH). ..

it Ty : 9 S8V .. .(FFYH). ..

SHRI MOTILAL VORA: Sir, you have given the ruling. Where is
the question of ...(Interruptions)...The ruling of the Chair should be
respected....(Interruptions).. The Question Hour should not be disrupted like
ih\s...(Intenvptions)...

0 M < HSRY : FHIINRT HBIGd, I GART HaTdl 4T call B for
2 ...(auH)...

SHRI DEBABRATA BISWAS: Sir, it is a very serious issue.
..(Interruptions)...

0 XM T HSRY : AT GART FaTeA W call B {1 B....(FGETH)....

#t duiey @S : ot @ WU Sicell St @S & T8 gy
...(FTHF)... BT 7T FIT 3MTaR A ....(Fae ). ..
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oY A AT ART : FUTIRT ST, T IR MY FARAT < & R FaRAT 9
& q1g fl S R T4l BB R L. (FaaE)...

SHRI ANAND SHARMA: Sir, they are violating the ruling of the
Chair....(Interruptions)... They are playing to the gallery. ...(Interruptions)...They
are disrupting the House... (Interruptions)...

ot QU ; 9 SISV ....(FAYM)... Th R ofle} 3% T IMIoie &l
Eﬁ?ﬁﬁﬁl’i’ < (FIY)... é’%i’ ...(sT9YT).... Please sit down .

it AN ATl IIRT : 37U U IR FIRAT < & B, P 918 fhd 91 o)
T BI BT B ...(FGE). ..

it urafey - sradd R S, 9ifere |

THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH):
Mr. Chairman, Sir, ordinarily, after the Prime Minister has given voice to his
views and expressed an opinion, we would have no interest whatsoever in
creating further douse or any kind of questioning of what he has said. I fully
believe, Sir, that the hon. Prime Minister and the hon. Minister of External
Affairs are fully committed to the security of India. I don't think the starting
point is that. What I have said is that if you have moved away from a visa and
a passport system and have agreed to the alteration of the system, then,
perhaps, it would do good, if you explain to us what advantage has accrued to
India, what political and diplomatic gains have come. After that, the hon.
Prime Minister said, "We will take all care of the security." There is no doubt
about it. I don't, for a minute, doubt the intention, either of the Government or
of the Prime Minister, but we do question the method that has been adopted. It
is that method which has raised the kind of query and question that my good
friend has also given voice to. ..(Interruptions)...

SHRI V. NARAYANASAMY: That we will discuss at the time of the
full fledged discussion on this subject.

SHRI JASWANT SINGH: The hon. Minister of External Affairs said
that all that has happened is, this has been received with acclaim by the
people of Jammu and Kashmir. I don't know if it has been received with
acclaim by everybody in all parts of Jammu and Kashmir.

SHRI ANAND SHARMA: Not by you.
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SHRIJASWANT SINGH: After all, my friend, Dr. Farooq Abdullah is also
a very distinguished representative of that State. We do support the accord; we
have worked for that accord. The movement of the people of India and Pakistan
must be facilitated, must be eased, but not at the cost of Indian
nationalism...(Interruptions)... That is why I asked, Why have you done away with
the visa and passport system?...(Interruptions)...What advantage has accrued
to us?

sit enfee Rifge : a7, &4 W) S AR ...(cagm)...
MR. CHAIRMAN: Question No. 222. ...(Interruptions)...

it iR ol : 3, 5! Al dier ST ... (Fagm). ..

Sir, I beg before you. Let us proceed with the Question Hour.
...(Interruptions)...The other Members should also be allowed to put
supplementaries....(/nferruptions)...As decided in the presence of the Leader
of the Opposition, let...(Interruptions)...

2t geiad Rieel : 59 W Ta-He &1 R wam 2 ...(@aem™). ..

SHRI NILOTPAL BASU: Sir, in such a case, suspend Question Hour.
...(Interruptions) Sir, suspend Question Hour. ...(Interruptions)...

SHRI SHAHID SIDDIQUI: Everyday this happens. (Interruptions)
Might is right here. (Interruptions)

it Ul : STae T2 S B R L. L(FAHF).... TP e, Th e, § Wt
g, 3119 95 SISy | I8 fhad! ued € 3R foddr yee 781 2, § 5 fqare § =€)
JeT ITEdl | 39 HaY H GRBR 7 S FdRATT Bf B, ST AR & HUR
MU Fs UHR & U s fhU 8, B3 THR &I Hiferdl &1 g8 FRTHR0T B34
B BIRT BT € ...(RAAUH).... 3T IS AT ...(GH).... MIDT GG H
@h PR VBT § ...(TAIM)... U8l Gl G AT ...(FaeH).... 3T IR B
T PR T & ...(HAY)... AT IR B JqReT-] B < 8, 98 WIgy,
. (FGEM).... J3I G A | g #/301 St dier forg, faaen w30 St 9ier forg,
rex 31T § ATAIRTe aTdl foTT, Bs Tadt a1l foTT .. .(@aem ). .. 3mY 9% 91q
AT YT ... (ag). .. | JATID] G G ...(FEEH). .. H ATIH] I G, AT
Ugal 95 98T
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..(TaE™).... § gafery faeT o a1 o1 {5 IR Arel ©) 99t 81 9 | 39
FITIT DI H YRCSUIA BRAT § 3R $9h HUR i 81 ...(FGLH)... FagaT
3ifeR @ BTl ...(FAYM)... ¥ JAY, PR 3TH SR Fai FHIAT a8
(A,

Yo w3t (3Tt e TS : HEIGY, U IR 9§ HdY WR1E BT AT
Bl ...(FGH). ..

W0 IM q HSRY : #EISY, Y 78! A18d o urfh ok g &
He G | ....(FAIM)..... A TEI aTed [ Wipw 4 TG & ddg Few |

Nt Uy : e B BRIGET 12.30 91 TH & o7 I B SIeft 2 |

The House then adjourned at fifty-six minutes past eleven of the Clock.

The House reassembled at Thirty minutes past twelve of the clock.

[MR. DEPUTY CHAIRMAN in the Chair.]

WRITTEN ANSWERS TO STARRED QUESTIONS

New band of airwaves to operators

*222. DR. M.AM. RAMASWAMY: Will the Minister of
COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(@) whether Government propose to allocate a new band of airwaves (3 G
applications) to operators;

(b) if so, the details thereof;
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